
NATIONAL COMPANY LAW TRIBUNAL
MUMI}AI BENCH. MUMBAI

)z-
T.C.P No. 40 l$oA) l2ot3

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALI,ASENAPATHY
MEMBER (T)

ATTENDENCE.CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI.{Y LAW TRIBUNAL ON 25.01.2018

NAME OF THE PARTIES: Mr. Manodzh Nagil

M/s. Rococco Resorts (Goa) Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 397-398 of the Companies Act 1956
ar,d 247-242 ofthe Comparies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE

CORAMi Present:

QBLEB

TCP No.40/397-398/NCLT/GOd2013

Respondent side present. Petitioner side absent List this matter for hearing on

6.3.2018.

sd/- sd/-

V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH KUMAR
Member (Judicial)


